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Per Dr. Nandita Chatterjee, AM:

Heard both.
2. Ld. Counsel for applicant would furnish a memo of withdrawal stating

that the applicant is no longer interested to pursue the matter any further and

would like to withdraw the original application.
3. Accordingly, the OA is disposed of as withdrawn.

4, Memo of withdrawal dated 20.02.2021 is taken on record.

—

(Dr. Nandita Chatterjee)
Member (A)



